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Otfice Order No. o1/2026

THUHUHUSM, 6T gR1 &R Srafad A3 wuw: 10 f2Haw, 2025 o 22 f@d9a 2025 F o0 T o
THTHTH HUFTH, 2006 T U 36 & dod Puid Aot & [ THTHTHHE & TiHd Afusi @i HgEd
' H Haltd §, T s 22 faHay, 2025 R 29 fdHay, 2025 @1 WRT HUH=A1, @ THTHUE UG, 2006
HRT 47 (5) AR UG THTH () fafaw, 2017 & fafgm 13 (1) & dgd Wited faeRl S dfiga-r | Sefta
&, Fafafaa sftenfdl &1 g 7UE 3§ e H1eT a9 Jd aaiud A8 & 95 Jfeaiad anuer &
o sifafvaa yuR, ¥eF vd o aifier Fgea o 9 &

In continuation to the Office Order issued by FSSAI, HQ dated 10 December, 2025 and 2204 December,
2025 pertaining to ‘Appointment of FSSAT's Designated Officer for Central Licensing under Section 36 of FSS Act,
2000°, and a Notification dated 20™ December, 2025 and 29 October, 2025 respectively, pertaining to
‘Notification of Authorised Officer under Section 47 (5) of FSS Act, 2006 and Regulation 13(1) of FSS (Imports)
Regulations, 2017, the under-mentioned Officers are hereby assigned for additional charge, station and link
officers order for the jurisdiction mentioned against their respective names with immediate effect till further order:

5. |Name & Current Link Additional charge Link Station
No. | Designation | Assigmment | officer officer (for
of Officer (CLA, AD) additional

charge)

1. |Ms. JithaKLK, | AD, Air Cargo, | Dr. Karuna | Technical (except-RTI) Sh. Sukant | Air

!
A " } : T :‘.
Joint Director | Mumbai [‘}Iha]e , (i) Review of rejected Chaudhary Tumba

import applications

(1i) Proposal on technical
matters to HQ

(1ii) Policy Inputs

(iv) Adjudication related
matters

(v) Import related matters
for Non-FSSAI ports

(vi) Legal matters

(vii) Redressal of
CPGRAM and related
Establishment

(i) Leave

(1i) Application forwarding
exam intimation

(iv) APAR

(v) Probationary report
(vi) Participation in
private events

2. | Dr.Rajlumar |Gujarat— East | Sh. Nilesh | Finance & Accounts Ms. Jitha WRO
A Dagadkhair, | and South | Dhundale | 1 KK Mumbai &
Joint %)irector Ahmedabad




(1) Supervision of salary

and related work

(ii) Supervision of

payment through PFMS

(Salary, vendor, all other

payments)

(iii) Supervision of

Accounts registers/
books

(iv) Pay fixation and

annual increment

(v) NPS related work

(vi) Income tax/GST filing

Adminisiration

(1) Newspaper

(ii) Children education
Allowance

(1ii) Baggage Allowance
(iv) Telephone Allowance
(v) Hospitality Allowance
(i) Medical Allowance

Establishment
(i) LTC/CTG
(ii) Service Book

Branch
Office (as per

requirement)

Dr. KT
Methekar,
Joint Director

CLA,
Maharashira-
Greater
Mumbai

- Pune Region

1. Regional Enforcement
Unit
2. Surveillance Unit

Ms. Vidya
s.B.

WEO,
Mumbai

Sh. Sukant
Chaudhary,
Deputy
Director

AO, JN Port -1

[r. Karma
Dhale

1. Administration

(1) Procurement of goods
& services

(i) Maintenance of office
decorum

(iii) IFD

(1v) Land and Building
(v) Vigilance

Sh. Rajesh
Dagare

2. Vigilance Matter

Ms. Jitha KK

JM Port and
WEO,
Mumbai

Ms. Vaidehi
Kalmmnkar,
Deputy
Director

CLA,
Maharashira-
1. Navi
Mumbai
Region

2, CPI0O, RTI

Dr. E.17,
Methekar

ITCFSAN, Mumbai

Dr.
Shubhangi
Nikam

WRO,
Mumbai &
ITCFSAN,
Mumbai
(Only as per
requrement)

Sh. Rajesh
Dagare,
Deputy
Director

AO, JN Port-
IT, Mumbai

[r. Kamma
Dhale

1. Admrinistration
(1)TA/DA

2

Sh. Sukant
Chaudhary

JN Port,
MMumbai




7. | Sh Ajay 1. AD, Kandla | Sh. Sukant Kandla/
Khairnar, and Mundra, | Chaudhary, Mundra,
Assistant Gujarat Deputy Gujarat
Director 2, AD, nrector
(Tech.) Ahmedabad, -

Air Cargo
Complex,
Gujarat

8. | Dr.Kamna AO,JN Port- | Sh. Sachin JN Port,
Dhale IT, Mumbai Gavit Mumbai
(Medhe), AD -

(Tech)

9. | Sh. Nilesh CLA, Gujarat- | Ms. Akshda Ahmedabad
Dhundale, AD | West Bane Branch
(Tech.) ) Office,

Ahmedabad,
Gujarat

10. | Ms. Jyoli CLA, Ms. SBCD Dr. KT WRO,
Mukand Maharashira — | Shubhangi Methekar Mumbai
Harme, East Region | Nikam
Assistant
Director
(Tech)

11. |Ms. Akshda | CLA Gujarat | Sh. Nilesh Ahmedabad
Bane, North Dhundale Branch
Assistant - Office,
Director Ahmedabad,
(Tech.) Gujarat

12. | Sh. Vedant CLA, MP Ms. Vidya Indore
Pabal, SB Branch
Assistant - Office, MP
Director
(Tech.)

13. |Ms. Vidya SB, |CLA Goaand | Ms. Jyoli WERO,
Assistant DIDEDWH Harne Mumbai
Director (* Goa,
(Tech.) DD/DNH

- +7
braI.;:fh %
req‘mrement}

14. | Ms. CLA, Ms. Vaidehi WRO,
Shubhangi Maharashira | Kalmmkar Mumbai
Nikam, Thane Region
Assistant -

Diirector
(Tech)

15. | Sh. Sachin AO, Talegaon, | Sh. Sukant JN Port,
Gavit, Pune Chandhary Mumbai
Assistant -

Director
(Tech)
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2, Officers assigned for a particular charge of AO/CLA to have their station mentioned in column no. (7) of
above table for discharge of their reqular duties and functions.

3. 919K, FH 9E=A1 05, 07, 10, 14 AR 15 & USR Haftd w9- Td/a Haftd Siftei 3§ aahm
WY BIHHR Tg0 4] |

3. Accordingly, officers at Sl. No. 05, 07, 10, 14 and 15 to join their new assignment from the respective
station and/or respective officers with immediate effect.

4. 7% W 39 TaY § Ugd WR1 {6 T 1S9 &1 35 T @R) a1 T gl
4. This order is issued in supersession of the earlier orders issued in this regard.

Digitally signed by
Pritee Chaudhary

Date: 08-01-2026

14:47:04

Pritee Chaudhary, IRS
Regional Director
FSSAl, West Region

EIGIEIEE
1. Tt st - arpaer & for
2. Fe9E & el geiaed- SFeRl & fou
3. HRES fadier, gy, fdwh- wrer & fog
4. HETO®, WEEH- 54 390! SidaTd Bigal O I $1
5. Aoy ST BIEa
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Date: 19.01.2026

FAad 3¢T/Office Order No. 04/2026

gt forur &.3. (TgF Few®) & @7 19/01/2026 § 24/01/2026 aF 06 e &
ToTe 3r@@ ™ T2 5F ©f aog o 4 Ol Midd (Fead Foue, ao-ieD) $f Suliad Hail &
fere woe @i, gag @1 aifafie TR oS e g |

Consequent upon the leave taken by Ms. Jitha K.E. (Joint Director) for the period
10/01/2026 to 24/01/2026 for o6 days, Sh. Sachin Gavit (Assistant Director, Technical)
is assigned the additional charge of Air Cargo, Mumbai for the said period.

Digitally signed by

T8 Tam WieR & srie & W o w2 Rajesh Anant Dagare

This issues with the approval of the competent authority. ?J_?t;l ‘21[1-[]1-2025

Rajesh Dagare
Deputy Director
FSSAI, West Region
To:

1. The officials concerned

Copy to:

1. PAto Director, West Region — for information
2. Assistant — to attach the Order in personal file of the officials mentioned
3. Office Order file
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Date: 27.01.2026

HIaiayd AE/Office Order No. 06/2026

Frfem Ty SE 04/2026 BAIE 19.01.2026 & F1 F, A wlA midd, ggEE
Frie (@@, &1 9 o 3 3, T e, & SRR T80 % 96 TR S, 443
1 Afeifaa yuR |iar & 8|

In continuation of Office Order No. 04/2026 dated 19.01.2026, Shri Sachin Gavit,
Assistant Director (Tech.), is hereby assigned the additional charge of Air Cargo, Mumbai,
until Ms. Jitha K.K., Joint Director, resumes the charge.

58 e W & argHie o foan e B

This issues with the approval of the competent authority.

Suk dhary
Deputy Director
FS5SA1, West Region

To:
1. The officials concerned

Copy to:
1. PA to Director, West Region — for information
5. Assistant — to attach the Order in personal file of the officials mentioned
3. Office Order file
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Date: 20.02.2026

Office Order No. 08/2026

 wem e & PR, Pafefa deerest @ e Tm & any afcared dafier
Tl 1 depTa wuE | U9 ST e aw O W 8
As per the directions of the Competent Authority, the following CFSOs are hereby
assigned the jurisdictional work mentioned against their names with immediate effect and
until further orders:

Sr

No Name and Designation Assignment Station

1 Sh. Sameer Bhagwat MH-East Region-Enforcement WERO, Mumbai

MH-Greater Mumbai Region-

Enforcement WRO, Mumbai

2. | Ms. Rupali Dolas

3. | Ms. Kartika Patil MH-Pune Region-Enforcement WRO, Mumbai

2. 4 THR HITET &1 e g N1 S Hew We 22/2026 fEAiE 16.02.2026
?ﬁ.mmﬁ,ﬂnaﬁmﬂﬂﬁmmﬁmmmmmﬁﬁﬂm
I

2. 5h. Sameer Bhagwat has been assigned duties at station West Region Office,
Mumbai, consequent upon his joining in FSSAI, WR, vide Office Order No. 22/2026 dated
16.02.2026 issued by Headguarters.

3. Goll TTell S &1 AgE SEET & UeTd U9 Sifagn S W uiie &9 wwiey, el
it d0 Mo

3. Ms. Rupali Dolas has been assigned duties at the West Region Office, Mumbai, upon
her rejoining after maternity leave.

T wam witeT & e & an i e g

This issues with the approval of the competent authority,
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